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Increase In Taxes, Bates by D.M.C., 
N.D.M.C. and D.E.S.U.

2171. SHRI KAN WAR LAL GUPTA; 
WiU the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Delhi Municipal Cor
poration, NDMC and DESU increased 
the taxes, rates and amount of secu
rity duiing emergency;

(b) if so, the facts thereof; and

(c) whether Government propose 
to reduce the taxes and rates?

THE MINISTER OF HOME AF
FAIRS (SHRI CHARAN SINGH):
(a) and (i)). According to the informa
tion received Irom the Delhi Municipal 
Corporation, the Corporation increased 
the rates of taxes on animals and
vehicles during 197(3-77. These taxes
were, however, reduced for the year 
1977-78 to the level of 1975-76. The
Corporation also revised th** rates of 
general Utx on property in urban area 
from the graduated rate slabs between
10 per cent and 30 per cent to 124 per 
ccrt for residential buildings and 18 
tei cent for commercial and industrial 
buildings. Licence fee for trades/ 
storage charges, rates of Chabutras 
c<nci Colonade fee, compoVi'Jun fee, re
moval and storage cnarges etc. were 
also increased*

The Delhi Water Supply & Sewage 
Disposal Undertaking of the Delhi 
Municipal Corporation increased the 
rates for domestic supply of water with 
effect from 1-4-1976. The rates for 
commercial supply of water were also 
increased, but the rates of industrial 
supply of water were reduced. These 
rates were further rationalised w.e.f. 
MO-1970.




